Name of the corporate debtor: Acme Realties Private Limited
Date of commencement of CIRP: 21st February,2024
List of creditor as on :22.05.2025

List of operational creditors (Government dues)

Amount |Amount of
of any mutual [Amount of claim not Amount of claim
Sl. No. Details of Claimant Details of claim received Details of claim admitted continge [dues, that [admitted under verification
Amount Amount % of voting
covered by |covered |Whether |sharein
Date of Amount of Nature of |[security by related |CoC, if
Department Government receipt Amount claimed claim admitted |claim interest guarante [party? applicable
1|Deputy Commissioner CGST & C Ex |GST 15.05.2024 36,48,26,328.00 | - - - - - 36,48,26,328.00 |-
2|Employee Fund Provident Organisation 13-06-2024 12,43,859.00 39,158.00 12,04,701.00
|Tota| 36,60,70,187.00 39,158.00 - - - - - - 36,60,31,029.00




